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notified that there are vacancies of
Assistant Permanent-Way Inspector the
Northern and Western Railways;

(b) if so, the number of such vacan-
cies on these Railways; and

(c) whether the surplus Assistant
Inspectors of Works of the Western
Railway are being considered on exi-
sting vacancies of APWIs and whether
they are likely to be absorbed there ?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA) : (a) Yes.
(The letter dated 25-5-68 was issued
by Northern Railway).

(b) Northern 150
Western 10
(c) Yes.
g F1EA faw

4614. =Y TEIEAR WEEAT
w7 qrfoeT Hel qg A HTOFAT HE
f&: -

(%) "rag=a g fF v w1
faer % oot ¥ I &;

(@) afe g, @1 ¥ @R *T
faar< 7@ ot &Y 9o q9 7 AT w0
g o

() afc «ff, @ T@F FW FT
§7

aiforem WATA® W SU-Wal (’Sﬁ
qEwe T ghw) (%) & (7) ¢
Ty FreA e e faew fqe, mam
fearT, 1965 § aw &1 T | FAwaT
I ey 3 faa & gwew wv
7w faar 1 fawr &1 sad oifew &
AR THAT AT A THHT AT ST
™ TWad, 1968 d | FC fam
™o

Bmar CotroN Mmuis (P) Lrp., PHUL-
WARI SHARIFF, PATNA

4615. SHRI RAMAVATAR SHAS-
TRI: Will the Minister of COM-
MERCE be pleased to state:

(a) whether the Bihar Cotton Mills
(P) Ltd, Phulwari Shariff, Patna

/
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(Bihar) is running at a loss in spite
of its new machinery;

(b) if so, the reasons therefor;

(c) whether the Government of
Bihar have advanced any loan to the
Mill with a view to improving its
economic condition;

(d) if so, the amount thereof;

(e) whether Government propose to
advance more loans to it; and

(f) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI) : (a) In
1966 the Bihar Cotton Mills (P) Ltd.,
suffered a loss of Rs. 3.68 lakhs, with-
out providing for depreciation while
the net additions to the plant and
machinery amounted to Rs. 6.99 lakhs.

(b) Old plant and machinery need-
ing renovation and modernisation, lab-
our unrest and suspension of produc-
tion for some time.

(c) to (f). Government of India
have no knowledge of any loan ad-

_vanced or proposed to be advanced to

the mills by the Government of Bihar.
However, the secured borrowings of
the mills from the Bihar Investment
Company as on 31-12-1966 are report-
ed to be Rs. 2.07 lakhs.
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Exporr OF RAILWAY WAGONS TO
U.S.S.R.

4618. SHRI K. M. KOUSHIK : Will
the Minister of COMMERCE be pleas-
ed to state:

(a) whether it is a fact that the ex-
port of Railway Wagons to U.S.S.R.
will entail great loss to our country;
and

(b) if so, the steps taken by Gov-
ernment to prevent it ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI) : (a) No,
Sir.

(b) Does not arise.

INDIAN FIRMS AND ESTABLISHMENTS IN
PakistaNn CuUsTODY

.
4619. SHRI K. P. SINGH DEO : Will
the Minister of COMMERCE be pleas-
ed to state: '

(a) whether Government are aware
that the Indian firms and establish-
ments in the custody of Pakistan since
the outbreak of hostilities between





